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MOTION RE REPORT ON MID-
TERM APPRAISAL OF THIRD
FIVE YEAR PLAN—contd.

Mr, Speaker: We now take further
consideration of the following motion
moved by Shri Bali Ram Bhagat on
the 5th December, 1963, namely:—

“That the ‘Report on the Mid-
term Appraisal of the Third Five
Year Plan’, laid on the Table of
the House on the 26th November,
1963, be taken into consideration.”
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Mr. Deputy-Speaker:
Radhelal Vyas.

Shri Radhelal Vyas (Ujjain) rnse—
st TEEEE mAT: (FEEET)
IUTET WEIE™, ¥ SN @9 W St

Now, Shri
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Mr, Deputy-Speaker: Is the hon.
Member challenging the quorum?

Shri Ram Sewak Yadav: Yes.

Mr, Deputy-Speaker: Let the bell
be rung—

Shri Radhelal Vyas: There is a
convention that between 1 p.M. and
2.30 p.M. no question of quorum will
be raised,

Mr. Deputy-Speaker: The other
day, the Speaker had made it clear
that when the question of quorum was
raised, the bell should be rung.

Shri S, M. Banerjee: Even
the convention?

Shri M. R, Masani (Rajkot):
convention should be respected.

Shri S. M. Banerjee: The conven-
tion is that during lunch hour, the
question of quorum should not be
raised.

Shri M. R, Masani: Let the con-
vention be respected.
»ft wEgEY ¢ TR AT grO H AW
TG AR TIAT & | o FHAT AT Q¥
vt & & W wT E 0

after
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T, A THT &Y & Y oF & ard A aF
&9 qax feaemT 7 faar 9w 1 W=
T at WM F 6T mahe @8 g
AT ST A9BT R |

Mr, Deputy-Speaker: If the hon.
Members observe the convention, I
can help it, but if they raise an ob-
jection, I cannot help it.

Shri M. R, Masani: The conven-
tion should be observed,

Shri Warior: May I know whether
the time will be extended for this
discussion?

Mr. Deputy-Speaker:
be no further extension?

Shri Warior:. When will the hon.
Minister be called?

Mr. Deputy-Speaker:
after Shri Radhelal Vyas.

There will

Immediately

Shri Warlor: There is an important
meeting of the Congress Party going
on now,

Mr. Deputy-Speaker: I am not con-
cerned with the Congress Party meet-
ing, as Deputy-Speaker, The hon.
Member is also not concerned with it.

=Y T TR oA IUTETw WErd,
Fiag aref difer 7 =R ¥ & a9
# 917 9 Faf aF faa g ?

Mr. Deputy-Speaker: As Deputy-
Speaker, 1 am not concerned with
what the Congress Party does or does
not do.

Shri Kashi Ram Gupta: But that
meeting is being held in the precincts
of the Parliament House,

Mr. Deputy-Speaker: I do not
know.
o) TwAAE AT . dfd s

T8 & Tafe ¥ game ¢ fF aaT &
wfte T fam s



4459 Re. Quorum

ot gwaw feg @ ot TmdEw gee
¥ 39 9@ & fr o w1l a1 fan

o, & @gEa g
Mr, Deputy-Speaker: The bell is
being rung.

Some Hen. Members rose—

Mr. Deputy-Speaker: Hon. Members
may resume their seats. There is no
quorum, and thereiore there is no
House, Therefore they cannot speak
now.

There is no quorum. So the House
will stand adjourned till 2 p, M,

13.18 hrs.

The Lok Sabha re-assembled at
Fourteen® of the Clock.

15 hrs.

The Lok Sabha
fifteen of the Clock.
[MRr. DeEPuTY-SPEARER in the Chairl

RE QUORUM

Mr. Deputy-Speaker. Shri Radhelal
Vyas.

Shri Hari Vishnu Kamath
(Hoshangabad): Before we begin, may
I raise a point? It was, if I remem-
ber aright, the first Speaker of free
India’s Parliament, Shri Mavalankar,
who ruled more than once that the
work of Parliament should take pre-
cedence with Members of Parliament
and even if there was a sitting of some
party or any committee during the
hours of sitting of the House, Mem-
bers should give precedence to the
work of Parliament and not to the
extraneous committee or party meet-
ing. Here, because of some reasons—
I do not know what the reasons were—
because of a party's meeting so I am
told—two precious hours of parlia-
mentary time have been wasted—by

re-Assembled at
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a meeting called by the Members on
the other side. It is wholly impro-
per, wholly irregular and wholly de-
trimental to the growth of parlia-
mentary democracy that this kind of
party meeting should get precedence
over parliamentary work,

Shri Tyagi (Dehra Dun): There
was an old standing cenvention and
practice in this House that during the
lunch hour, quorum was never chal-
lenged. What has happened today is

surprising. We were all under the
impression that between 1 and 2
quorum was never challenged. Tt is

surprising that the Opposition gives
up all those conventions and chal-
lenges the quorum in this manner.

WY TRASE TAT : (FTAEAT)
Y ATHATT SR S A 0F g5 IIrar
g1 IHE are § & fAag w7 9mear
g f& ot #mo2 Frm & SR g
QO ot §, F A1 AG a4l g | gy
ata gz fw gw &t 3 g srfow €Y
® wom fFagaaw @13 @1
afFmgea e di fFgm d@reE 9
O @nit St & #gEnn @@ | adr
TET § AT a1 F | FEr
E EFAT 9T | OF TN a4 HAA 7
T I @ Y FIW qenT ?

Shrimati Yashoda Reddy (Kurnool):
Just as it is the duty of the Congress
Members to maintain quorum, it is
equally the duty of the Members on
the other side also to maintain it.

Sl ORAEE T1IT : gH AR 4
¥ w9 | gEE gAY &1 amn
qAar g |
Shrimati Yashoda Reddy: First of

all, between 1 and 2.30, there was a
sort of convention that the quorum

*At 14-00 hours quorum bell was rung. No quorum was made, and at 14-03
hours, quorum bell was rung again and no quorum was made. The Secre-
tary informed the Members present asfollows:—

“There is no quorum. So the House cannot meet. We cannot
is quorum. The Deputy-Speaker has directed that the

House till there
House will meet at 3 p.M.”

start the



